
To, 
The Registrar, 

Sir, 

The National Green Tribunal, 

Principal Bench, 
New Delhi 

E-mail- judicial-ngt@gov.in 

UTTAR PRADESH POLLUTION CONTROL BOARD 

Sub: Report of The Joint Committee and Action Taken Report (ATR) in compliance of the 
order dated-13.03.2023 passed by Hon'ble National Green Tribunal, New Dellhi in 
Original Application No. 74 of 2023 Sunil Kumar Versus State of U.P. 

Enclosure- As above 

Copy to: 

That in compliance of the order dated- 13.03.2023 passed by the Hon'ble National 

Green Tribunal, New Delhi in Original Application No. 74 of 2023 Sunil Kumar Versus State 
of U.P. The inspection of the concerned industries was conducted by the Joint Committee on 

10.05.2023. The inspection report as well as the Action Taken Report are annexed herewith 

and forwarded to you with the request that the same may be placed before the Hon'ble 
Tribunal. 

./2023 fi.J08/2023 

- 12 , fryfa gus, \HI FIR, 
g-226 010 

TY: 0522-2720828, 2720831 
-A :info@uppcb.com 
�4HIEE : www.uppcb.com 

1. Shri Pradeep Mishra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi 
for necessary action please. 

Yours Sincerely 

2. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and necessary 
action please. 

(Ghanshyam ) 

3. Regional Officer, U.P. Pollution Control Board, Saharanpur for information and 
necessary action. 

Chief Environmental Officer, 
Circle-3 

Phone 

Chief Environmental Officer, 
Circle-3 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow- 226 010 

: 0522-2720828, 2720831 
E-mail : info@uppcb.com 
Website :www.uppcb.com 
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